
12.04.2013                        J-1   FOR PRONOUNCEMENT OF JUDGMENTS (APPLT.JURISDICTION)
COURT NO.4       
(DIVISION BENCH-4) 
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

1. W.P.(C) 6943/2012 DELHI TRANSPORT CORPORATION   MANISHA TYAGI  
REPRESENTED BY: ITS CHAIRMAN C. BHEEMANNA
VS. MITHAN LAL

2. W.P.(C) 8102/2012 UOI & ANR. R.V. SIHNA
VS. KL TANEJA AND ANR R.N. SINGH,A.S. SINGH

MAHABIR SINGH,SAT PAL SINGH
RAKESH DAHIYA

3. W.P.(C) 20/2013 UOI & ANR. R.V. SINHA,R.N. SINGH
VS. KL GOYAL & ORS A.S. SINGH,MAHABIR SINGH

SAT PAL SINGH,RAKESH DAHIYA
4. W.P.(C) 99/2013 UOI & ANR. R.V. SINHA,R.N. SINGH

VS. PK UDGATA & ORS. A.S. SINGH,MAHABIR SINGH
SAT PAL SINGH,RAKESH DAHIYA

5. W.P.(C) 104/2013 UOI & ANR. R.V. SINHA,R.N. SINGH
VS. SK AGGARWAL A.S. SINGH,MAHABIR SINGH

SAT PAL SINGH,RAKESH DAHIYA

COURT NO. 24             
HON'BLE MR. JUSTICE P.K.BHASIN

FOR PRONOUNCEMENT OF ORDER
1.CRL.A.183/1978 A.C.MIDHA RANJIT SHAMRA

VS. STATE M.N.DUDEJA

COURT NO. 7              
HON'BLE MR. JUSTICE G.S. SISTANI

AT 10.30 A.M.
1.CCP 386/2009 JAYABRATA BHATTACHARJEE PETITIONER IN-PERSON

VS.ASHOK KUMAR & ORS. DEEPAK KHADARIA

HIGH COURT OF DELHI                            
11th APRIL, 2013                             REGISTRAR (LISTING)



12.04.2013                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

              COURT NO. 21   (OS-D)    (e-COURT)
                      HON'BLE MR.  JUSTICE MANMOHAN SINGH

47. O.M.P. 388/2012           UNION OF INDIA               Dr. ASHWANI BHARDWAJ,
                              Vs. M/S BURN STANDARD CO LTD BIJU MATTAM,  PANCHAM

SURANA 
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